Civil Appeal No(s).

ITEM NO.302 COURT NO.5

13301/2015 etc.

SECTION XVII

SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS
Civil Appeal No(s). 13301/2015
SUBRATA BHATTACHARYA
VERSUS
SECURITIES AND EXCHANGE BOARD OF INDIA & ORS.

IN RE: CATEGORY 'D' APPLICATIONS [MR. RANJIT KUMAR
FARASAT SENIOR COUNSEL AND MS. NUPUR KUMAR ARE ACs]

Appellant(s)

Respondent(s)

AND MR. SHADAN

IA No. 322187/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 323637/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 123321/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 263572/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 303950/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 212603/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 263558/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 322184/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 322425/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 119393/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 303886/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 150831/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 322181/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 322193/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 114963/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 110536/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 107494/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 302375/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 322190/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 323808/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 105681/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 304002/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 139286/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 222320/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 153934/2025 - CLARIFICATION/DIRECTION
IA No. 111521/2025 - CLARIFICATION/DIRECTION
IA No. 80721/2025 - CLARIFICATION/DIRECTION
IA No. 227007/2026 - CLARIFICATION/DIRECTION
...IA No. 302376/2025 - DISPENSING WITH AUTHENTIC TRANSLATION
wmBINO. 88528/2026 - EXEMPTION FROM FILING O.T.
%%ﬁggwo 109590/2026 - EXEMPTION FROM FILING O.T.
““fA No. 153399/2026 - GRANT OF INTERIM RELIEF
IA No. 138842/2025 - INTERVENTION APPLICATION
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303932/2025
262825/2025
303835/2025
150822/2023
16249/2026 -
210793/2025
316796/2025
302374/2025
105676/2019
113578/2025
287205/2025
303994/2025
88530/2026 -
213913/2026
149919/2025
322186/2025
323636/2025
122465/2026
212602/2026
263014/2025
322183/2025
322421/2025
46018/2026 -
119392/2025
110573/2026
322180/2025
322192/2025
143598/2026
114959/2025
109591/2026
222322/2026
114869/2025
322189/2025
323807/2025

83060/2024 - PERMISSION TO FILE ADDITIONAL

INTERVENTION APPLICATION
INTERVENTION APPLICATION
INTERVENTION APPLICATION
INTERVENTION APPLICATION

INTERVENTION APPLICATION

INTERVENTION APPLICATION
INTERVENTION APPLICATION
INTERVENTION APPLICATION
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT

INTERVENTION/IMPLEADMENT

INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
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INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT

DOCUMENTS/FACTS/ANNEXURES
IA No. 139287/2026 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES
46602/2026 - PERMISSION TO FILE APPLICATION FOR DIRECTION
204026/2025 - PERMISSION TO FILE APPLICATION FOR DIRECTION
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IA
IA

No.
No.
No.
No.
No.
No.
No.

WITH
C.A. No. 13394/2015 (XVIT)

122457/2026 - RECALLING THE COURTS ORDER
148033/2026 - RECALLING THE COURTS ORDER

113049/2026 - STAY APPLICATION
16264/2026 - STAY APPLICATION
210794/2025 - STAY APPLICATION

Civil Appeal No(s).

IA No. 115368/2025 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 24485/2018 - APPROPRIATE ORDERS/DIRECTIONS
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IA No.
IA No.
IA No.
IA No.

Date

CORAM

Civil Appeal No(s). 13301/2015 etc.

149875/2024 - CLARIFICATION/DIRECTION
24482/2018 - INTERVENTION APPLICATION
114957/2025 - INTERVENTION/IMPLEADMENT
24487/2018 - STAY APPLICATION

06-08-2026 These matters were called on for hearing today.

HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Appellant(s) : Mr. Anup Kumar, AOR

Mrs. Neha Jaiswal, Adv.

Mr. Shivam Kumar, Adv.

Ms. Arshi, Adv.

Ms. Achint Priya, Adv.

Mr. Aviral Joshi, Adv.

Mr. Aryush Singh Dhami, Adv.
Mrs. Garima Bhadoria, Adv.

Mr. Ayush Sharma, AOR

For Respondent(s) :Mr. Vinod Sharma, AOR

Mr. Prashant Bhushan, AOR

Ms. Kamakshi S. Mehlwal, AOR
Mr. Abhik Kumar, Adv.

Mr. Sanveer Mehlwal, Adv.
Mr. Rinku Mathur, Adv.

Mr. Raj Bahadur Yadav, AOR
Mr. Ritesh Agrawal, AOR
Mrs. Rachana Joshi Issar, AOR

Mr. Somiran Sharma, AOR
Mr. Somiran Sharma, Adv.
Mr. Kabir Hazarika, Adv.
Mr. Rishabh Patel, Adv.

Mr. Aditya Singh, AOR

Mr. Siddharth Bhatnagar, Sr. Adv.
Mr. Aditya Sidhra, Adv.

Mr. Arvind Kumar, Adv.

Mr. Aviral Kashyap, AOR

Mrs. Aishwarya Bhati, A.S.G.
Mr. Sanjay Kr Tyagi, Adv.
Ms. Swati Ghildiyal, Adv.
Mr. Rajesh Kumar Singh, Adv.
Mr. Pranay Ranjan, Adv.
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Civil Appeal No(s).

Rajeev Ranjan, Adv.
Bhuvan Kapoor, Adv.

T S Sabarish, Adv.

Ishaan Sharma, Adv.

Mohd. Akhil, Adv.

Rajan Kumar Chourasia, Adv.
Rajat Nair, Adv.

Annam Venkatesh, Adv.
R.r. Rajesh, Adv.
S.n.terdal (aor), Adv.
Mukesh Kumar Maroria, AOR

Rajiv Ranjan Dwivedi, AOR
Shantanu Kumar, AOR

Pratap Venugopal, Sr. Adv.
Surekha Raman, Adv.
Shreyash Kumar, Adv.
Harshit Singh, Adv.
Sidharth Nair, Adv.
Yashwant Sanjenbam, Adv.

K J John And Co, AOR

Hetu Arora Sethi, AOR
Shalu Sharma, AOR

Farhat Jahan Rehmani, AOR
Md. Shahid Anwar, AOR
Abhishek Singh, AOR
Dhananjay Baijal, AOR
Rameshwar Prasad Goyal, AOR
Tungesh, AOR

Kaushik Poddar, AOR
shnamohan K., AOR

Ashish Yadav, AOR

Vimalpani & Co., AOR
C R Jaya Sukin, Adv.
Vimalpani S C V, Adv.

S. Hari Haran, Adv.
Vikash Singh, AOR

Zulfiqar Ali Khan, AOR
Bilal Khan, Adv.

Mohd Israr Khan, Adv.
M Dhandapani, Adv.

M. Veeraragavan, AOR

Darpan Km, Adv.
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Amrita Sharma, Adv.

Rajat Jonathan Shaw, Adv.
Easha Chandhok, Adv.
Prashant Upadhyay, Adv.
Mahima Sadawat, Adv.
Rashi Bansal, AOR

Mohit Paul, AOR

Abhishek Puri, Adv.

P. N. Puri, AOR

Reeta Dewan Puri, Adv.
Smriti Puri, Adv.

Civil Appeal No(s).

Ravinder Pratap Singh, Adv.

Bindu Das, Adv.
Sahil Grewal, Adv.

Mohini Priya, AOR
Merusagar Samantaray, AOR

Harikesh Singh, Adv.
Hariom Goyal, Adv.
Khushi Singhal, Adv.
Preeti, Adv.

Ashu Gupta, Adv.

Satish Hooda, Adv.
Himanshu Nagarwal, Adv.
Sandeep Sinhmar, Adv.
Abhaya Nath Das, Adv.

K Gopinath, Adv.
Tithiksha Padmam, Adv.
Hitesh C Soni, Adv.
Vaishali H Soni, Adv.
Vandana Sharma, Adv.
Nitish Pande, Adv.
Sarthak Udaipuria, Adv.
V K Shukla, Adv.

Sugam Mishra, Adv.
Satish Kumar, AOR

M. A. Chinnasamy, AOR
C Raghavendren, Adv.
C Rubavathi, Adv.
T Meikandan, Adv.
Sunil Kumar Sharma, AOR

Ramandeep Singh, Adv.

Tina Garg, AOR
M. K. Ghosh, Adv.
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Civil Appeal No(s).

Rajive Bhalla, Sr. Adv.
Ragini Sharma, Adv.
Yash, Adv.

Anchita Nayyar, Adv.
Aman Khatri, Adv.

Rohit Pandey, Adv.
Kamal Joshi, Adv.
Shubham Bhalla, AOR

Rajendra D. Anbhule, AOR

Dilmrig Nayani, Adv.
Mahendra Pratap Singh, Adv.
Raghavendra Pratap Singh, AOR

Anant Mann, AOR
Ashutosh Yadav, AOR
Ritesh Agrawal, AOR

Gopal Jha, AOR

Nimish Arjaria, Adv.
Shireesha Sharma, Adv.
Atul Kumar, Adv.

Ratha Priya Pradhan, Adv.
Eresh Roshan Swain, Adv.

Kedar Nath Tripathy, AOR
Manisha Ambwani, AOR
Abhinav S. Raghuvanshi, AOR

S. Prabu Ramasubramanian, Adv.

Y Arunagiri, Adv.

Raghunatha Sethupathy B, AOR
Manoj Kumar A., Adv.

Nayan Nishchal, Adv.

Satish Pandey, AOR
Akbar Ali, Adv.

Jay Jaimini Pandey, Adv.
Alka Tripathi, Adv.
Manmohan Sharma, Adv.
Aakash Saini, Adv.
Smriti Kumari, Adv.

Raj Ranjay Singh, Adv.

S Faheem Ahmed, Adv.
Nafis A Siddiqui, Adv.
Braj Kishore Mishra, Adv.
Sadiya Shakeel, Adv.
Sandeep Singh, Adv.
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Civil Appeal No(s).

Vikrant Rana, Adv.

Srisatya Mohanty, AOR
Sakshi Mittal, Adv.

Jyotiraditya Roychowdhury, Adv.

Samir Malik, AOR
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Shubhranshu Padhi, AOR
Shalini Kaul, AOR
Harbani Shinh, AOR
Chiranjivi Sharma , AOR
Priya Aristotle, AOR

Mohit D. Ram, AOR

Soayib Qureshi, AOR
Neeraj Shekhar, AOR
Kush Chaturvedi, AOR
T. Sundar Ramanathan, AOR

Sunny Choudhary, AOR
Harmeet Singh Ruprah, Adv.
Kanishk Sharma, Adv.

Ranjit Kumar, AC, Sr. Adv.
Shadan Farasat AC, Sr. Adv.
Nupur Kumar, AOR

Arkaprava dass, Adv.

Dharmaprabhas Law Associates, AOR

Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Keshav Singh, Adv.

Shikha Sarin , AOR
Maulshree Pathak, AOR

Sirajudeen, Sr. Adv.
Jayasri, Adv.
B. Karunakaran, AOR

Anuj Saxena, AOR

Anuj Ruhela, Adv.

Harsh Saxena, Adv.
Prakash Sharma, Adv.
Shubham Sagar, Adv.
Manan Malik, Adv.

Md. Shahid Hussain, Adv.
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Civil Appeal No(s).

Anjani Kumar Mishra, AOR
Praveen Mishra, Adv.
Hardeep Kaur Mishra, Adv.
Rajesh Kumar Singh, Adv.

Gyanendra Kumar Pandey, Adv.

Saurav Sharma, Adv.
Siddharth Gautam, Adv.
Yadav Narender Singh, AOR
Vachher And Agrud, AOR
Usha Nandini V., AOR
Ranjeeta Rohatgi, AOR
Geetha Kovilan, AOR

M. Yogesh Kanna, AOR

Rakesh K. Sharma, AOR
Adviteeya, Adv.

Jaya Sukin, Adv.

Shashank Singh, AOR

Rubi Kumari, Adv.

Avinash Kumar Singh, Adv.
Mohd Umar Igbal Khan, Adv.
Aakash Sajan Sapelkar, Adv.
A Anisha, Adv.

Anil Kumar, AOR
Satish Vig, AOR

Mps Legal, AOR

Jasdeep Singh Dhillon, Adv.
Prabhat Chaurasia, Adv.
Anirudh Jamwal, Adv.

Aditya Bajaj, Adv.

Abhay Mann, Adv.

R.k.batra, Adv.

Daleep Singh, Adv.

Kenisha Savla, Adv.

Ashok Kumar Panigrahi, Adv.
Jitendar Kumar Sharma, Adv.
Chand Qureshi, AOR
Abhishek Gurawa, Adv.
Rajinder Pal Singh, Adv.
C.murali Krishna, Adv.
Roshan Lal, Adv.

Shishir Pinaki, AOR
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Mr.
Ms.

Mr.

Civil Appeal No(s).

Jasmine Damkewala, AOR
Vaishali Sharma, Adv.
Divyam Khera, Adv.
Anusha Misra, Adv.

Atishi Dipankar, AOR
Arunava Mukherjee, AOR
Surya Kant, AOR
Debojit Borkakati, AOR

Anshuman Srivastava, AOR
Abhinabh Garg, Adv.

Ashish Yadav, AOR

S. Nagamuthu, Sr. Adv.
M.p. Parthiban, AOR

Priyaranjani Nagamuthu, Adv.

Bilal Mansoor, Adv.
Shreyas Kaushal, Adv.
S. Geyolin Selvam, Adv.
Alagiri K, Adv.
Shivansh Sharma, Adv.
Abhishek S, Adv.

Gagan Gupta, Sr. Adv.
Arkaj Kumar, Adv.

Tanya Aggarwal, Adv.
Aayushmaan Vatsyayana, AOR
Aakarsh Mishra, Adv.

Ajay Choudhary, AOR

Atmaram Nadkarni, Sr. Adv.
Vivek Jain, A.A.G.

Baani Khanna, AOR

Robin Singh, Adv.

Kapil Balwani, Adv.

Komal Thakkar, Adv.

Disha Singh , AOR
Sanjeev Kumar Pabbi, Adv.
Shivendu Gaur, Adv.

Nidhi Sharma, Adv.

Palak Chaba, Adv.
Jitendra Srivastava, Adv.
Nisha Sharma, Adv.

Shyam Divan, Sr. Adv.
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Civil Appeal No(s).

Nina Nariman, Adv.

Amit Dhingra, Adv.

Tejas S.r., Adv.

Anirudh Arunkumar, Adv.

Thapo Shreshta, Adv.
Isika Agarwal, Adv.
Kesang Tenzin Doma, Adv.
Dua Associates, AOR

Rajeev Kumar Bansal, AOR

Avijit Mani Tripathi, AOR
Preeti Sehrawat, Adv.
Nilendra Pratap Singh, Adv.

Madhusmita Bora, AOR

Gaurav Goel, AOR

Anisha Upadhyay, AOR

Shakti Kanta Pattanaik, AOR
Subhro Sanyal, AOR

Sujit Kumar Mishra , AOR

Shisba Chawla, AOR
Jaya C. Sukin, Adv.

R K Kapoor, Adv.
Puneet Singh Bindra, AOR
Charu Modi, Adv.

Charu Ambwani, AOR

Rohit Bansal, AOR
Pooja, Adv.
Vishwa Dev Sarraf, Adv.

Neelmani Guha, Adv.
Navneet R., AOR
Alankrita Sinha, Adv.

Ashok Kumar Gupta Ii, AOR
Shivendra Singh, AOR

Rooh-e-hina Dua, AOR
Shrutika Garg, Adv.

Raj Kishor Choudhary, AOR
Vikram Patralekh, Adv.
Vineet Jindal, Adv.

Syed Faizan Ali, Adv.
Gulfeshan Javed, Adv.
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Mr.
Mr.
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Civil Appeal No(s).

Syed Jafar Alam, AOR
Ishaan George, AOR

T. R. B. Sivakumar, AOR
Deva Vrat Anand, Adv.

R. Ayyam Perumal, AOR
Gunjan Kumar, AOR

Ankit Sharma, Adv.

K Lenin Devasahaya Vinober, Adv.

Mridul Gupta, Adv.
Anuradha Arputham, AOR

Anu Shrivastava, AOR

T. R. B. Sivakumar, AOR
Deva Vrat Anand, Adv.

Bijo Mathew Joy , AOR
Bhavana Duhoon, AOR

Joel, AOR

Piyush Dwivedi, AOR
Abhinav Agrawal, AOR

A. Lakshminarayanan, AOR
Kunal Verma, AOR

Narender Kumar Verma, AOR
C. K. Sasi, AOR

S. Ramamani, AOR

Anil Nag, AOR

A Velan , AOR

Madhavi Divan, Sr. Adv.
Rukma George, Adv.
Aman Ahluwalia, Adv.
Mrs. Vipin Gupta, AOR

Kaushik Laik, AOR
Angad Mehta, Adv.
Ashay Kaushik, Adv.
Shashank Tiwari, Adv.
H.n. Thangal, Adv.

Ranjit Kumar, Ac, Sr. Adv.

Shadan Farasat Ac, Sr. Adv.
Nupur Kumar, AOR
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Civil Appeal No(s).

Arkaprava dass, Adv.

Shubhangi Tuli, AOR

Tushar Bakshi, AOR

Gp. Capt. Karan Singh Bhati, AOR
Ankit Goel, AOR

Gargi Khanna, AOR

Arvind Kumar Sharma, AOR
Aishwarya Bhati, A.S.G.
Sanjay Kumar Tyagi, Adv.
Swati Ghildiyal, Adv.
Mohd Akhil, Adv.

Rajeev Ranjan, Adv.
Rajat Nair, Adv.

Padmesh Mishra, Adv.
G.s. Makker-aor, Adv.

Vidushi Garg , AOR

M.p. Srivignesh, Adv.
Lakshman Raja T., Adv.
Madhumitha Kesavan, Adv.
Sharavena Raghul Asr, Adv.
Mithun Kumaar N, Adv.
Gokul Athithya R P, Adv.
Manu Srinath, AOR

Ankit Yadav, AOR

Gunjan Rathore, Adv.
Shivangi Gulati, Adv.
Chaitanya Sonkeria, Adv.
Aastha Harshwal, Adv.

V. Sarvesh Tripathi, Adv.
Areeb Husain, Adv.

Prateek Yadav, AOR
Sushant Rao, Adv.
Pankaj Yadav, Adv.

Shiv Mangal Sharma, A.A.G.
Shalini Singh, Adv.
Saurabh Rajpal, Adv.

Nidhi Jaswal, AOR

Sandeep Gupta , AOR
Anup Kumar, AOR

Anish Venkatesh Bindlish, Adv.
Harshit, Adv.
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Ms.
Mr.
Mr.
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Civil Appeal No(s).

Neha Rai, AOR
Shree Pal Singh, AOR

Raghwendra Tiwari, Adv.
Mamta Tiwari, Adv.
Himanshu Singh, Adv.
Arvind Kumar Ojha, Adv.
Ram Raj Maurya, Adv.
Amrita Kumari, AOR

Shashibhushan P. Adgaonkar, AOR
Amit Pai, AOR

Abhay Pratap Singh, AOR

Ajay Pal, AOR

Asmita Singh, AOR
Asmita Singh, Adv.

Sujit Kumar Mishra , AOR

Akash Kakade, Adv.
Somanatha Padhan, AOR
Pradeep Sahu, Adv.

Trilegal Advocates On Record, AOR
Aabhas Kshetarpal, AOR
Surbhi Mehta, AOR

Rajshri Ashutosh Dubey, AOR
Amit Rawal, Sr. Adv.

Aman Vachher, Adv.

Alok Agarwal, Adv.

Dhiraj, Adv.

Ashutosh Dubey, Adv.

Akshat Vachher, Adv.

Abhiti Vachher, Adv.

Amit Kumar, Adv.

Jaswinder Chaudhary, Adv.

Satyendra Kumar, AOR
Avadh Bihari Kaushik, AOR
Surjendu Sankar Das, AOR
P. S. Sudheer, AOR

P.s. Patwalia, Sr. Adv.
Arjun Garg, AOR

Aakash Nandolia, Adv.
Deveshi Chand, Adv.
Priyanshu Kumar, Adv.
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Arushi Kulshrestha, Adv.
Muskan Bensla, Adv.

Roopak Bansal, Adv.
Deepak Bansal, Adv.
Ravi Kumar Tomar, AOR

Jose Abraham, AOR
G Anto Robert, Adv.
Neya A S, Adv.
Basil Jaison, Adv.

D. Mahesh Babu, AOR
Parveen Kumar, AOR
Garima Jain , AOR

V Giri, Sr. Adv.
Chritarth Palli, AOR
Agam Agarwal, Adv.

Aswathi M.k., AOR
Arvind S. Avhad, AOR

P B Suresh, Sr. Adv.
Ritesh Patil, AOR
Deeksha Gupta, Adv.
Yogesh Yadav, Adv.

Ray Abhishek Joshi, Adv.

Ajay Pal, AOR

Christi Jain, AOR

Vikas Singh Jangra, AOR
Ronak Karanpuria, AOR

D. K. Devesh, AOR
Jitesh Saluja, Adv.

Narender Kumar Verma, AOR

Rishi Matoliya, AOR
Nikhil Kumar Singh, Adv.
Kshitish Bikarmia, Adv.
Raghuveer Pujari, Adv.
Sumati Sharma, Adv.

Pragati Neekhra, AOR
Aditya Ranjan, AOR

Beno Bencigar, Adv.
S P Kashyap, Adv.
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Parijat Kishore, AOR
Vikas Mehta, AOR

Garvesh Kabra, AOR
Shantha Devi Raman, Adv.
Tanisha Gopal, Adv.
Aditya Sharma, Adv.
Shashank Pachauri, Adv.

Civil Appeal No(s).

Jasdeep Singh Dhillon, Adv.

Prabhat Chaurasia, Adv.
Anirudh Jamwal, Adv.
Aditya Bajaj, Adv.
Abhay Mann, Adv.
R.k.batra, Adv.

Daleep Singh, Adv.
Kenisha Savla, Adv.

Mps Legal, AOR

Asiya Khan , AOR
Sonam Gupta, AOR
Prakash Kumar Singh, AOR
Garima Bajaj, AOR

Swetank Shantanu, AOR

Anne Mathew, AOR
Jayant Mohan, AOR
Vivek Jain, AOR
Pallavi Pratap, AOR

K. Shiva, Adv.
Balaji Srinivasan, AOR

V. Maheshwari & Co., AOR
Naijal Kumar P, AOR

Veera Kaul Singh, AOR
Rohan Choudhary, Adv.
Milinda Sharma, Adv.
Jyotsna Singh, Adv.

Neema, AOR

Tarun Gupta, AOR
Anuradha Mutatkar, AOR
Ashok Mathur, AOR

Nitin Mishra, AOR
Mitali Gupta, Adv.
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Dr. Rajeev Sharma, AOR
S. Gowthaman, AOR

Anshuman Srivastava, AOR
Abhinabh Garg, Adv.

Tatini Basu, AOR
Vijay Kumar, AOR

Mukesh Kumar Maroria, AOR
Aishwarya Bhati, A.S.G.
Sanjay Kr Tyagi, Adv.
Swati Ghildiyal, Adv.
Rajesh Kumar Singh, Adv.
Pranay Ranjan, Adv.
Rajeev Ranjan, Adv.
Bhuvan Kapoor, Adv.

T S Sabarish, Adv.

Ishaan Sharma, Adv.

Mohd. Akhil, Adv.

Rajan Kumar Chourasia, Adv.
Rajat Nair, Adv.

Annam Venkatesh, Adv.
R.r. Rajesh, Adv.
S.n.terdal (aor), Adv.

Abhay Pratap, Adv.
Ajit Kumar Ekka, AOR

Siddhant Sharma, AOR

S.j. Amith, Adv.

Purushottam Sharma Tripathi, AOR
S.jayadevanna, Adv.

Vani Vyas, Adv.

Prakhar Singh, Adv.

Rakesh Mohan, Adv.

Tarun Kumar Sobti, Adv.

Prabhat Kumar, AOR

Arun K. Sinha, AOR

Pratibha Jain, AOR

Manju Jetley, AOR

Upendra Pratap Singh, AOR
Ksnh & Co., AOR

Kumar Mihir, AOR
Advika Devanshi, Adv.
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T. Mahipal, AOR

Sujoy Chatterjee, AOR

C. Solomon, AOR
Ameyavikrama Thanvi , AOR

Ashutosh Dubey, AOR
Rajshri A Dubey, Adv.
Aruna Gupta, Adv.
Ramesh Alanki, Adv.
Sayed Ahmed Naqvi, Adv.
N Manga Shree, Adv.

G Kuleshwara Reddy, Adv.
Abhishek Chauhan, Adv.
Sumant Khan, Adv.
Rishabh Bhardwaj, Adv.
Praveen Kumar, Adv.
Rahul Srthi, Adv.

Rakesh Mishra, AOR

Jyoti Mendiratta, AOR
Vineet Jhanji, Adv.
Ananya Basudha, Adv.
Imran Moulaey, Adv.
Ravinder Pal Singh, Adv.

Vishal Meghwal, AOR

Aniket Gautam, Adv.
Addtya Kapoor, Adv.
Siddharth Kurichh, Adv.
P. Amrut, Adv.

Ashish Pandey, AOR

Anurag Kumar Agarwal, Adv.
Umesh Mishra, Adv.

Mayank, Adv.

Shishir Pinaki, AOR

D.V.S.S. Somyajulu, Sr. Adv.

Varun Singh, AOR

Sagar Roy, Adv.

Shreya Smriti, Adv.
Shashi Kumar, Adv.
Sandeep Kumar, Adv.
Shashi Jaiswal, Adv.
Amitabh Pandey, Adv.
Dharmpal Saini, Adv.
Vedprakash Pandey, Adv.
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Mr. Onkar Singh, Adv.
Mr. Mahendra Pratap Singh, Adv.

Mr. Rajiv Shakdher, Sr. Adv.
Mr. Daksh Kadian, Adv.

Mr. Aabhas Kshetarpal, AOR
Mr. Nikhil Purohit, Adv.

Mr. Karan Khetani, Adv.

Ms. Aadya Khanna, Adv.

Mr. Harsh N Dudhe, Adv.

Mr. C.R. Jaya Sukin, Adv.

Ms. Yashika Anand, Adv.

Mr. Seerat Nissar Bhat, Adv.
Mr. Praveen Kumar L., Adv.

Ms. Laveena Tak, Adv.

Mr. Roshan Chapagain, Adv.

Mr. Narender Kumar Verma, Adv.

Ms. Aishwarya Bhati, ASG

Mr. Rajan Kumar Chourasia, Adv.
Mr. Sanjay Kumar Tyagi, Adv.
Mr. S.N. Terdal, AOR

Mr. Avijit Mani Tripathi, AOR

Mr. Z.H. Isaac Haiding, Standing Counsel
Mr. T.K.Nayak, Adv.

Mr. Daniel Stone Lyngdoh, Adv.

Ms. Marbiang Khongwir, Adv.

Mr. Nikhil Nayyar, Sr. Adv.
Mr. Siddharth Satija, Adv.
Ms. Sowjhanya Shankaran, Adv.
Mr. Kshitij Maheshwari, Adv.
Mr. Akash Sachan, Adv.

Ms. Anuka Bachawat, Adv.

Ms. Charu Sinha, Adv.

Mr. Akanksha Bisht, Adv.

Mr. Raghav Gupta, Adv.

Mr. A. Karthik, AOR

UPON hearing the counsel the Court made the following
ORDER

We were informed by Mr. Pratap Venugopal, 1learned senior
counsel appearing on behalf of the SEBI that in spite of the

directions of this Court dated 08.08.2024 and 19.02.2026, orders
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passed by the Recovery Officers, SEBI are being challenged before
this Court by filing interlocutory applications instead of
appealing before the Securities Appellate Tribunal (SAT).

We again clarify that as against all orders passed by the
Recovery Officers under Section 28A of the SEBI Act, the aggrieved
parties can file appeal(s) before the SAT. In view of the
clarification, applicants may withdraw the applications to approach
the SAT.

khkkkkkkk*k

IA Nos. 322180, 322181, 322183, 322184, 322186, 322187, 322189,

322190, 322192, 322193, 322421, 322425, 323636, 323637, 323807,

323808 of 2025, 143598, 139286, 139287, 139288, 213913, 227007 of

2026

Mr. Pratap Venugopal will file a short report about the
nature of these applications, recommendation of Sh. R.S. Virk
Committee and the course of action available. Let the report be

filed in two weeks.

khkkkkhkk*k

Pursuant to our Order dated 19.02.2026 whereby we requested
the Punjab and Haryana High Court to appoint a team of valuers from
the list of its registered valuers to get the correct valuation of
the six properties with respect to which the Department of Housing
and Urban Development, Punjab have evinced interest, we are

apprised that three valuation reports of five properties (except
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Sector 115 property) have been received from the Registrar General,
Punjab and Haryana High Court. The said reports may be furnished to
the State of Punjab for their consideration through the Advocate-
on-Record representing the State.

khkkkkkkkkk

List on 09.09.2026 at 2 p.m.

(KAPIL TANDON) (NIKITA SINGH)
COURT MASTER (SH) COURT MASTER (NSH)
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